CONTINUED FROM PART-1

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published in theidffiournal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008. Al the enquiries on this Official Journal and other information as required by the public should b
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content canrihed.
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THE DESIGNS ACT 2000
(SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name KKONINKLIJKE PHILIPS ELECTRONICS N.V.registered under the Designs Act,
2000 has been assigned in the Register of Desighe hame as follows:

Design No. Class Name
231772, 231252, 231230, 231772( 1403) WOOX INNOVATIONS BELGIUM NV, A
231251, 232537, 231250, 231252(14-99) PRIVATE ~ COMPANY  WITH  LIMITED
231253, 232538 231230(14-01) LIABILITY INCORPORATED UNDER THE

231251(16-01) LAWS OF BELGIUM WITH ITS CORPORATE
232537(03-01) SEAT IN ANDERLECHT, BELGIUM AND
231250(14-01) REGISTERED ADDRESS AT
232538(14-01) TWEESTATIONSSTRAAT 80, BLO70
231253(13-02) ANDERLECHT, BELGIUM

The Design stands in the name of KONINKLIJKE PHILIPS N.V. registered under the Design2080 has
been assigned in the Register of Designs in the name as fellows:

Design No. Class Name

260654 1401 WOOX INNOVATIONS BELGIUM NV, A
PRIVATE COMPANY WITH LIMITED
LIABILITY INCORPORATED UNDER THE
LAWS OF BELGIUM WITH ITS CORPORATE
SEAT IN ANDERLECHT, BELGIUM AND
REGISTERED ADDRESS AT
TWEESTATIONSSTRAAT 80, BLO70
ANDERLECHT, BELGIUM

The Design stands in the name of KONINKLIJKE PHILIPS ELECTRONICS N.V. registered under the
Designs Act, 2000 has been assigned in the Register of Desiipgsname as follows:

Design No. Class Name
251850 1401 WOOX INNOVATIONS BELGIUM NV, A
251870 PRIVATE COMPANY  WITH LIMITED

LIABILITY INCORPORATED UNDER THE
LAWS OF BELGIUM WITH ITS CORPORATE
SEAT IN ANDERLECHT, BELGIUM AND
REGISTERED ADDRESS AT
TWEESTATIONSSTRAAT 80, B1070
ANDERLECHT, BELGIUM
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COPYRIGHT PUBLICATION

SLN REGISTERED DESIGN NUMBERS RENEWED ON
1. 198769 29.06.2015
2. 198775 29.06.2015
3. 198776 29.06.2015
4. 199710 23.06.2015
5. 200333 29.06.2015
6. 201550 23.06.2015
7. 201746 23.06.2015
8. 201784 23.06.2015
9. 201793 19.06.2015
10. 202191 23.06.2015
11. 202192 22.06.2015
12. 202199 23.06.2015
13. 202200 22.06.2015
14. 202382 22.06.2015
15. 202437 23.06.2015
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is
shown. The Priority Number, Priority Date and Priority C ountry are also shown

DESIGN NUMBER

266029

CLASS

06-01

1)MAN TRUCK & BUS AG, A GERMAN COMPANY OF
DACHAUER STRASSE 667, 80995 WNCHEN, GERMANY

DATE OF REGISTRATION

25/09/2014

TITLE

HEAD-REST OF A VEHICLE SEAT

PRIORITY

PRIORITY NUMBER DATE COUNTRY
002434571 27/03/2014 OHIM
DESIGN NUMBER 266483

CLASS 1502

1)PATEL RAHUL AMRUTBHAI, PATEL AMRUTBHAI SOMABHAI,

PATEL KANTABEN AMRUTBHAI, PATEL KINJALBEN

RAHULBHAI ALL PARTNERS OF M/S. LAXMI TUBEWELL & PUMP
INDUSTRIES, AN INDIAN PARTNERS HIP FIRM HAVING ADDRESS

AT

28, GIDC, B/H. RAJKAMAL PETROL PUMP, HIGHWAY ROAD,

MEHSANA, GUJARAT, INDIA

DATE OF REGISTRATION 08/10/2014

TITLE MUD PUMP
PRIORITY NA

DESIGN NUMBER 267905
CLASS 06-01

1)NATIONAL INSTITUTE OF DES

IGN LOCATED AT

PALDI, AHMEDABAD -380007, GUJARAT, HAVING NATIONALITY AS INDIAN

DATE OF REGISTRATION

04/12/2014

TITLE

CHAIR

PRIORITY NA
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DESIGN NUMBER 267542
CLASS 2304
1)HAVELLS INDIA LIMITED HAVING REGISTERED
OFFICE AT
1, RAJ NARAIN MARG, CIVIL LINES, DELHI 110054
DATE OF
REGISTRATION 21/11/2014
TITLE CEILING FAN
PRIORITY NA
DESIGN NUMBER 267698
CLASS 24-02 ST 4
1)HEMOCUE AB, A SWEDISH COMPANY, OF
BOX 1204, 262 2ANGELHOLM, SWEDEN
DATE OF REGISTRATION 26/11/2014

SAMPLING DEVICE FOR BLOOD

TITLE ANALYSIS
PRIORITY

PRIORITY NUMBER DATE COUNTRY
20/495,159 27/06/20% USA.
DESIGN NUMBER 267278

CLASS 0908

1)SIDDHI IYER, HAVING ADDRESS AT

PLOT NO. 20, SAI KUTIR, SETOR 11, ROAD NO. 12, NEW

PANVEL, MAHARASHTRA-410206, INDIA

DATE OF

REGISTRATION 10/11/2014
TITLE PAPER PALLET
PRIORITY NA
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DESIGN NUMBER

267450

CLASS

14-02

1)NOKIA CORPORATION, A COMPANY ORGANIZED AND EXISTING UNDER

THE LAWS OF FINLAND, OF THE ADDRESS
KARAPORTTI 3, 02610 ESPOO, FINLAND

DATE OF REGISTRATION 17/11/2014
TITLE TABLET COMPUTER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0025716040001 05/11/2014 OHIM
DESIGN NUMBER 269687

CLASS 2304

1)VIDEOCON INDUSTRIES LIMITED. A COMPANY
INCORPORATED UNDER THE INDIAN COMPANIES ACT,

AT

14 KMS. STONE, AURANGABADPAITHAN ROAD,
CHITEGAON, TQ.PAITHAN, DIST. AURANGABAD-431105,

MAHARASHTRA, INDIA.

DATE OF
REGISTRATION

19/02/2015

TITLE

AIR CONDITIONER

PRIORITY NA

DESIGN NUMBER

262123

CLASS

27-99

1)ALTRIA CLIENT SERVICES INC., A CORPORATION EXISTING UNDER TH E

LAWS OF THE SATE OF NEW YORK, USA OF
6601 WEST BROAD STREET, RICHMOND, VIRGINIA 23230, USA

DATE OF REGISTRATION

29/04/2014

TITLE

ELECTRONIC SMOKING DEVICE

PRIORITY A
PRIORITY NUMBER DATE COUNTRY ol
29/471,454 31/10/2013 U.S.A.
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DESIGN NUMBER

270517

CLASS

12-11

1)HERO CYCLES LIMITED, HERO NAGAR, G. T. ROAD,
LUDHIANA -141003 (PUNJAB), INDIA,
(AN INDIAN COMPANY DULY INCORPORATED UNDER THE
PROVISIONS OF INDIAN COMPANIES ACT, 1956)

DATE OF
REGISTRATION

23/03/2015

TITLE

BICYCLE

PRIORITY NA

DESIGN NUMBER

264256

CLASS

14-03

1)LG ELECTRONICS INC.

128 YEOUIDAERO, YEONGDEUNGPQG GU, SEOUL 150 721, REPUBLIC OF
KOREA A CORPORATION INCORPORATED UNDER THE LAWS OF THE REPUBL

OF KOREA

DATE OF REGI STRATION 25/07/2014
TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
3020140017227 07/04/2014  |REPUBLIC OF KOREA

DESIGN NUMBER

269924

CLASS

2301

1)UNILEVER PLC, A COMPANY REGISTERED IN ENGLAND AND WALES

UNDER COMPANY NO. 41424 OF

UNILEVER HOUSE, 100 VICTORIA EMBANKMENT, LONDON, EC4Y 0DY,

UNITED KINGDOM

DATE OF REGISTRATION

27/02/2015

TITLE WATER PURIFICATION DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0025287940001 01/09/2014 OHIM
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DESIGN NUMBER

267096

CLASS

26-05

1)SUNDAYA NORDIC AB,

FLOJELBERGSGATAN 12, S®31 37 MOLNDAL, SWEDEN, NATIONALITY:

SWEDEN

DATE OF REGISTRATION 29/10/2014
TITLE LAMP STAND
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0024562850002 30/04/2014 OHIM
DESIGN NUMBER 269689

CLASS 2304

1)VIDEOCON INDUSTRIES LIMITED. A COMPANY INCORPORATED

UNDER THE INDIAN CO MPANIES ACT, AT
14 KMS. STONE, AURANGABADPAITHAN ROAD, CHITEGAON,

TQ.PAITHAN, DIST. AURANGABAD-431105, MAHARASHTRA, INDIA

DATE OF REGISTRATION

19/02/2015

TITLE AIR CONDITIONER
PRIORITY NA

DESIGN NUMBER 270519

CLASS 12-11

1)HERO CYCLES LIMITED, HERO NAGAR, G. T. ROAD,

LUDHIANA -141003 (PUNJAB), INDIA,

(AN INDIAN COMPANY DULY INCORPORATED UNDERTHE

PROVISIONS OF INDIAN COMPANIES ACT, 1956)

DATE OF REGISTRATION 23/03/2015
TITLE BICYCLE
PRIORITY NA
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DESIGN NUMBER 200325
CLASS 1101

1)MRS. PUNITA TRRIKHA

OF S69, GREATER KAILASH I, NEW DELHI 110048, INDIA,

AN INDIAN NATIONAL.
DATE OF
REGISTRATION 11/07/2005
TITLE EARRING SET
PRIORITY NA
DESIGN NUMBER 270093
CLASS 1303

1)YAZAKI CORPORATION, A JAPANESE CORPORATION OF

4-28, MITA 1-CHOME, MINATO-KU, TOKYO 1080073, JAPAN

DATE OF REGISTRATION 03/03/2015
TITLE ELECTRICAL CONNECTOR HOUSING
PRIORITY
PRIORITY NUMBER DATE COUNTRY
2014019404 03/09/2014 JAPAN
DESIGN NUMBER 268546
CLASS 26-03

1)LIGHTING TECHNOLOGIES INDIA PRIVATE LIMITED, A
COMPANY REGISTERED UNDER COMPANIES ACT 1956, HAVING
IT 8 REGISTERED ADDRESS AT

M C JUNCTION, NO. 201, 3RD MAIN, KASTURI NAGAR,
BANGALORE-560043, KARNATAKA, INDIA; NATIONALITY: INDIAN

DATE OF REGISTRATION 31/12/2014
TITLE STREET LIGHTING FIXTURE

3!
PRIORITY NA
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DESIGN NUMBER 267541

CLASS 2304

1)HAVELLS INDIA LIMITED HAVING
REGISTERED OFFICE AT
1, RAJ NARAIN MARG, CIVIL LINES, DELHI
110054

REGISTRATION 21/11/2014
TITLE CEILING FAN
PRIORITY NA
DESIGN NUMBER 267366
CLASS 1403

LG ELECTRONICS INC. 128 YEOUI DAERO, YEONGDEUNGPO - GU, SEQUL | [
150- 721, REPUBLIC OF KOREA

A CORPORATION INCORPORTED UNDER THE LAWS OF THE REPUBLIC OF

KOREA
DATE OF REGISTRATION 13/11/2014
TITLE TELEVISION
PRIORITY —
PRIORITY NUMBER DATE COUNTRY T —————
3020140023893 14/05/2014  |REPUBLIC OF KOREA
DESIGN NUMBER 261427
CLASS 0809

1)GEETA ALUMINIUM COMPANY PVT. LTD., D/4, ANSA INDUSTRIAL
ESTATE, SAKI VIHAR ROAD, SAKI NAKA, ANDHERI (E), MUMBAI -400072,
STATE OF MAHARASHTRA INDIA,/
A PRIVATE LIMITED COMPANY INCORPORATED UNDER INDIAN
COMPANIES ACT., ABOVE ADDRESS

DATE OF REGISTRATION 01/04/2014
TITLE SLIDING WINDOW FITTING
PRIORITY NA
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DESIGN NUMBER

269686

CLASS

2301

1)DANFOSS A/S, A DANISH COMPANY, OF
NORDBORGVEJ 81, DK6430 NORDBORG, DENMARK

DATE OF REGISTRATION 19/02/2015
TITLE VALVE HOUSING
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0025378780003 15/09/2014 OHIM
DESIGN NUMBER 270516

CLASS 1211

1)HERO CYCLES LIMITED, HERO NAGAR, G. T. ROAD,

LUDHIANA -141003 (PUNJAB), INDIA,

(AN INDIAN COMPANY DULY INCORPORATED UNDER THE

PROVISIONS OF INDIAN COMPANIES ACT, 1956)

DATE OF
REGISTRATION

23/03/2015

TITLE

BICYCLE

PRIORITY NA

DESIGN NUMBER

264163

CLASS

09-05

1)LANDMAX LTD, RESIDING AT

SUITE 3105/31F OFFICE TOWER, CONVENTION PLAZA 1, HARBOUR ROAD,

WAN CHAI, HONG KONG

DATE OF REGISTRATION

21/07/2014

TITLE

CAPSULE FOR HOLDING LIQUIDS

PRIORITY
PRIORITY NUMBER DATE COUNTRY
001400345 22/01/2014 OHIM
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DESIGN NUMBER

266128

CLASS

1599

1)MESDAN S.P.A., A COMPANY ORGANIZED UNDER LAW OF THE ITALIAN

REPUBLIC

OF VIA MASSERINO, 625050 PUEGNAGO DEL GARDA (BS), ITALY

DATE OF REGISTRATION

26/09/2014

LABORATORY APPARATUS FOR CARRYING

TITLE OUT DYEING TESTS ON TEXTILE SAMPLES
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0024429880002 08/04/2014 OHIM

DESIGN NUMBER 267095

CLASS 26-02

1)SUNDAYA NORDIC AB,

FLOJELBERGSGATAN 12, S®31 37 MOLNDAL, SWEDEN,

NATIONALITY: SWEDEN

DATE OF

REGISTRATION 29/10/2014

TITLE TORCH
PRIORITY

PRIORITY NUMBER DATE COUNTRY
0024562850001 30/04/2014 OHIM
DESIGN NUMBER 269688
CLASS 2304

1)VIDEOCON INDUSTRIES LIMITED. A COMPANY
INCORPORATED UNDER THE INDIAN COMPANIES ACT, AT
14 KMS. STONE, AURANGABADPAITHAN ROAD,
CHITEGAON, TQ.PAITHAN, DIST. AURANGABAD-431105,

MAHARASHTRA, INDIA.

DATE OF

REGISTRATION 19/02/2015
TITLE AIR CONDITIONER
PRIORITY NA
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DESIGN NUMBER

270518

CLASS

12-11

1)HERO CYCLES LIMITED, HERO NAGAR, G. T. ROAD,

LUDHIANA -141003 (PUNJAB), INDIA,

(AN INDIAN COMPANY DULY INCORPORATED UNDER THE
PROVISIONS OF INDIAN COMPANIES ACT, 1956)

DATE OF
REGISTRATION 23/03/2015
TITLE BICYCLE
PRIORITY NA

DESIGN NUMBER 199831
CLASS 0304

1)NEMO S.P.A., JOINT ST

VIA PIAVE, 69, 22069 ROVELLASCA(PROV. OF COMO), ITALY

OCK COMPANY,

DATE OF REGISTRATION

15/12/2004

TITLE

ELECTRIC FAN

PRIORITY

PRIORITY NUMBER DATE COUNTRY
000269287 15/12/2004 OHIM
DESIGN NUMBER 200315

CLASS

2302

1)KOHLER FRANCE SAS, A FRENCH COMPANY
OF 60 RUE DE TURENNE, CEDEX 03, 75139, PARIS, FRANC

DATE OF

REGISTRATION 07/01/2005

TITLE TUB FOR BATHING
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/220,908 07/01/2005 U.S.A.
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DESIGN NUMBER 239656

CLASS 09-07

1)COLGATE -PALMOLIVE COMPANY
300 PARK AVENUE, NEW YORK, NEW YORK 10022, USA

DATE OF REGISTRATION 22/09/2011

TITLE CLOSURE
PRIORITY

PRORITY NUMBER DATE COUNTRY
29/390, 908 29/04/2011 U.S.A
DESIGN NUMBER 252246

CLASS 09-05

1)SHEIKH WASIF ALI, SOLE PROPRIETOR, TRADING AS M/S. ROSE EXPO,
HAVING ITS OFFICE AT
81 RABINDRA SARANI, 1ST FLOOR, ROOM NO 13, KOLKATA00073 WEST
BENGAL, AN INDIAN, OF THE ABOVE ADDRESS

DATE OF REGISTRATION 11/03/2013

TITLE CAPSULES (USED FOR STRAW PACKAGING
PRIORITY NA

DESIGN NUMBER 267465

CLASS 06-01

1)MR. ARUN KALANI (PARTNER), NATIONALITY INDIAN TRADING AS
THAR ART EXPORTS (A GOVT. RECOGNIZED EXPORT HOUSE) (INDIAN)
WHOES ADDRESS IS
S.P-02 E.P.I.P., BORANADA, JODHPUR42012, RAJASTHAN (INDIA)

DATE OF REGISTRATION 17/11/2014
TITLE CHAIR
PRIORITY NA
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DESIGN NUMBER 270330

CLASS 06-01

1)GODREJ & BOYCE MFG. CO. LTD., AN INDIAN COMPANY
INCORPORATED UNDER THE COMPANIES ACT, 1913, OF
GODREJ INTERIO, PLANT4, PIROJSHANAGER, VIKHROLI
(WEST), MUMBAI-400079, INDIA

DATE OF

REGISTRATION 12/03/2015

TITLE SOFA

PRIORITY NA

DESIGN NUMBER 269931

CLASS 12-16

1)TATA MOTORS LIMITED, AN INDIAN COMPANY OF
BOMBAY HOUSE, 24 HOMI MODY STREET, HUTATMA CHOWK, MUMBAI
400001, MAHARASHTRA, INDIA

DATE OF REGISTRATION 27/02/2015

TITLE FRONT WHEEL ARCH CLADDING OF A
VEHICLE

PRIORITY NA

DESIGN NUMBER 202558

CLASS 22-06

1)DERECTOR GENERAL DEFENCE RESEARCH & DEVELOPMENT
ORGANISAT ION MINISTRY OF DEFENCE,
GOVERNMENT OF INDIA. WEST BLOCKVIII, WING -1, SECTOR1, RK PURAM,
NEW DELHI-110066, INDIA, AN INDIAN NATIONAL.

DATE OF REGISTRATION 23/12/2005

NON-ELECTRIC MOSQUITO REPELLANT

TITLE LIQUID VAPORISER

PRIORITY NA
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DESIGN NUMBER 266590

CLASS 08-07

1)(1) RUPESHBHAI MANSUKHBHAI MANSARA (2) JAYESHBHAI
GOBARBHAI SHEKHLIYA (3) CHETANB HAI LAVJIBHAI
SINGHALA (ALL THE PARTNERS ARE ADULT AND INDIAN
NATIONALS) PARTNERS OF JAY SOMNATH METAL (INDIAN
PARTNERSHIP FIRM)

HAVING PLACE OF BUSINESS AT3, MARUTI INDUSTRIAL
AREA, KOTHARIA RING ROAD, B/S. MURLIDHAR WAYBRIDGE, N H
NO. 8 B, RAJKOTF360003GUJARAT - (INDIA)

DATE OF REGISTRATION 10/10/2014

TITLE DOOR LATCH
PRIORITY NA

DESIGN NUMBER 267473
CLASS 09-03

1)MANJUSHREE TECHNOPACK LIMITED, OF
143, G5, BOMMASANDRA INDUSTRIAL AREA, HOSUR ROAD, BANGALORE
560099, KARNATAKA, INDIA, AN INDIAN COMPANY

DATE OF REGISTRATION 17/11/2014
TITLE JAR
PRIORITY NA

DESIGN NUMBER 270332

CLASS 06-01

1)GODREJ & BOYCE MFG. CO. LTD., AN INDIAN
COMPANY INCORPORATED UNDER THE COMPANIES
ACT, 1913, OF
GODREJ INTERIO, PLANT 4, PIROJSHANAGER, VIKHROL
(WEST), MUMBAI-400079, INDIA

DATE OF i I AR
REGISTRATION 12/03/2015 e
TITLE SOFA

PRIORITY NA
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DESIGN NUMBER 268150

CLASS 12-05

1)GODREJ MATERIAL HANDLING, GODREJ & BOYCE
MFG. CO. LTD.
PLANT-16, PIROJSHANAGAR, VIKHROLI, MUMBAL400
079, MAHARASHTRA, INDIA, INDIAN COMPANY

DATE OF

REGISTRATION 12/12/2014

ELECTRIC COUNTERBALANCE

TITLE FORKLIFT TRUCK
PRIORITY NA

DESIGN NUMBER 262655
CLASS 30-03

1)M/S SHRI KRISHNA INTERNA TIONAL (INDIAN
PARTNERSHIP FIRM), HAVING ITS OFFICE AT

B-21, WAZIRPUR INDUSTRIAL AREA, DELHI110052 (INDIA)

DATE OF
REGISTRATION 16/05/2014

TITLE PET BOWL P
PRIORITY NA

DESIGN NUMBER 570097

CLASS 1303

1)YAZAKI CORPORATION, A JAPANESE
CORPORATION OF
4-28, MITA 1-CHOME, MINATO-KU, TOKYO 1080073,
JAPAN

DATE OF

REGISTRATION 03/03/2015

ELECTRICAL CONNECTOR

TITLE HOUSING
PRIORITY

PRIORITY NUMBER DATE COUNTRY
2014019409 03/09/2014  |JAPAN
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DESIGN NUMBER

265276

CLASS

12-16

1)TATA MOTORS LIMITED, AN INDIAN COMPANY OF
BOMBAY HOUSE, 24 HOMI MODY STREET, HUTATMA CHOWK, MUMBAI 400

001, MAHARASHTRA, INDIA

DATE OF REGISTRATION

29/08/2014

CLAMP FOR TUBES AND WIRES OF A

-) . 3\
TITLE VEHICLE ()
PRIORITY NA 1
DESIGN NUMBER 269698
CLASS 1403

1)LG ELECTRONICS INC.

128, YEOUIDAERO, YEONGDEUNGPO GU, SEOUL 150 721, REPUBLIC OF
KOREA A CORPORATION INCORPORATED UNDER THE LAWS OF THE REPUBL

OF KOREA

DATE OF REGISTRATION

19/02/2015

TITLE

MOBILE PHONE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20140040301 19/08/2014 REPUBLIC OF KOREA
DESIGN NUMBER 270333

CLASS 06-01

1)GODREJ & BOYCE MFG. CO. LTD., AN INDIAN -
COMPANY INCORPORATED UNDER THE COMPANIES F

ACT, 1913, OF

GODREJ INTERIO, PLANT 4, PIROJSHANAGER,
VIKHROLI (WEST), MUMBAI -400079, INDIA

DATE OF
REGISTRATION 12/03/2015
TITLE SOFA
PRIORITY NA
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DESIGN NUMBER

269945

CLASS

12-16

1)TATA MOTORS LIMITED, AN INDIAN COMPANY OF

BOMBAY HOUSE, 24 HOMI MODY STREET, HUTATMA CHOWK, MUMBAI 400

001, MAHARASHTRA, INDIA

DATE OF REGISTRATION

27/02/2015

TITLE

REARBUMPER OF A VEHICLE

PRIORITY NA

DESIGN NUMBER 257569

CLASS 14-03
1)APPLE INC.,

1 INFINITE LOOP, CUPERINO, CALIFORNIA 95014, UNITED STATES OF
AMERICA, A CORPORATION INCORPORATED IN THE STATE OF CALIFORNIA

DATE OF REGISTRATION 18/10/2013
TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/452,631 18/04/2013 U.S.A.
DESIGN NUMBER 26738

CLASS 2401

1)CARL ZEISS MEDITEC AG, A CORPORATION ORGANIZED
AND EXISTING UNDER THE LAWS OF GERMANY, OF
GOSCHWITZER STRASSE 552, 07745 JENA, GERMANY

A ron

TITLE STAND FOR EYE DIAGNOSIS DEVICH
PRIORITY

PRIORITY NUMBER DATE COUNTRY
40201420148D002 15/05/2014 GERMANY
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DESIGN NUMBER

267469

CLASS

06-04

1)MR. ARUN KALANI (PARTNER), NATIONALITY INDIAN TRADING AS
THAR ART EXPORTS (A GOVT. RECOGNIZED EXPORT HOUSE) (INDIAN)

WHOES ADDRESS IS

S.P:02 E.P.I.P., BORANADA, JODHPUR42012, RAJASTHAN (INDIA)

DATE OF REGISTRATION 17/11/2014
TITLE WARDROBE
PRIORITY NA

DESIGN NUMBER 270331
CLASS 06-01

1)GODREJ & BOYCE MFG. CO. LTD., AN INDIAN COMPANY
INCORPORATED UNDER THE COMPANIES ACT, 1913, OF
GODREJ INTERIO, PLANT 4, PIROJSHANAGER, VIKHROLI (WEST), MUMBAI

400079, INDIA

DATE OF REGISTRATION

12/03/2015

TITLE

ARM REST OF A SOFA

PRIORITY NA

DESIGN NUMBER

268143

CLASS

21-02

1)NAUTILU S, INC., A CORPORATION ORGANIZED AND EXISTING UNDER
THE LAWS OF THE STATE OF WASHINGTON, OF
17750 SE 6TH WAY, VANCOUVER, WA 98683, U.S.A.

DATE OF REGISTRATION 12/12/2014
TITLE DUMBBELL
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/493,901 13/062014 U.S.A.
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DESIGN NUMBER 262654

CLASS 30-03

1)M/S SHRI KRISHNA INTERNATIONAL (INDIAN PARTNERSHIP
FIRM), H AVING ITS OFFICE AT
B-21, WAZIRPUR INDUSTRIAL AREA, DELHI110052 (INDIA)

DATE OF REGISTRATION 16/05/2014
TITLE PET BOWL
PRIORITY NA

DESIGN NUMBER 269793
CLASS 07-02

1)TTK PRESTIGE LIMITED, AN INDIAN COMPANY, INCORPORATED
UNDER THE COMPANIES ACT 1956,
HAVING ITS PRINCIPAL PLACE OF BUSINESS AT 11TH FLOOR,
BRIGADE TOWERS, 135 BRIGADE ROAD, BANGALRE-560025, STATE OF
KARNATAKA, INDIA

DATE OF REGISTRATION 24/02/2015
TITLE PRESSURE COOKER
PRIORITY NA

DESIGN NUMBER 267306
CLASS 1303

1)LARSEN & TOUBRO LIMITED, AN INDIAN COMPANY INCORPORATED
UNDER THE COMPANIES ACT, 1956 OF
L & T HOUSE, BALLARD ESTATE, MUMBAI 400001, STATE OF
MAHARASHTRA, INDIA

DATE OF REGISTRATION 10/11/2014

TITLE COMMUNICATION MODULAR DEVICE FOR
MCB/CONTACTOR

PRIORITY NA
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